1005, SHRI D. D. DESAI. Will the
DEPUTY PRIME MINISTER AND
MINISTER OF DEFENCE be pleased
to state:

(a) whether there 18 any proposal
to increase promotional opportunities
for officers in all the wings of the
defence forces; and

(b) if so, the details thereof?

THE DE£PUTY PRIME MINISTER
AND MINISTER OF DEFENCE
(SHRI JAGJIVAN RAM): (a) and
(b). instanceg of congestion in certain
ranks of the Army and the Air Force,
caused mainly by the enhanced in-
takes which followed the 1962 con-
flict, have come to notice and appro-
priate remedial action is in hand.

Legislation to stop big monopoly
papers from siarting Regional
Editions

1006. SHRI VIJAY KUMAR N.
PATIL: Will the Minister of IN-
FORMATION AND BROADCASTING
be pleaseq to state:

(a) whether Governmen; intend to

undertake legislation so as to stop the
big monopoly papers from starting
editions from different regional cen-
tres in the state so as to prevent un-

fair competition with the small
regional dailies; and
(b) whether Government propose

to give financial assistance to regional
" dailies with a view to enable them to
enlarge the circulation?
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THE MINISTER OF INFORMA-
TION AND BROADCASTING (SHRI
L, K. ADVANI): (a) No such pro-
posa] iz under consideration of the
Government.

(b) It i8 not Government’s policy
to finance newspaperg directly for
such purposes. However, at the in-
slance of the Government it has been
decided by the Industria) Develop-
ment Bank of India to grant financial
assistance to newspaper industrieg and
hence it should now be possible for
newspapers to approach lending In-
stitutions for securing financial assis-
tance.

Purchase of technology fo, Doxycy-

cline by IDPL

1007. SHRI 5. S. SOMANI: Will
the Minister of PETROLEUM, CHEMI-
CAIS AND FERTILIZERE be pleased
to state:

(a) whether it is a Tact that M/sa.
IDPL paid US $ 40,000 for purchase
of technology for Doxycy:line from an
Italian firm;

(b) is it also a fact that an Indian
company hag developed own techno-
logy for the manufacture of the same
drug; and

(¢) it so, why was it considered
necessary to buy this technology
when it was available indigenously?

THE MINISTER OF PETROLEUM,
CHEMICALS AND FERTILIZERS
(SHRI H, N. BAHUGUNA): (a)
IDPL have pald US $24,000 to
Farmafin as against the lump sum fee
of US $40,000 epproved for the supply
of technical] Xknow-how with basie
engineering details for the production
of Doxycycline Hyclate, gg per the
Agreement dated 14th June, 1876,

(b) An Indian Company claimed in
January, 1877 that they have develop-
ed technology for the drug.

(¢) Government had no informa-
tion about the claimg of development





